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only to physically handicapped persons. widows,
students and persons with monthly income of below
Rs. 300/-.

(c) 2886 cards have been issued.

(d) No. Sir. Only one Home Delivery Card 1s 1ssued
against one ration card.

(e} and (f). Do not arise.
[Enghsh]
Chakmas in North-Eastern States

653. SHRI CHITTA BASU . Will the Miruster of
HOME AFFAIRS be pleased !0 state

{a) whether the Government are aware of the
growing discontentment among the Chakmas n the
Arunachal Pradesh, Mizoram and N.E States. and

(b} if so, the specific steps taken to solve the
problem to Chakmas?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a)
and (b). Certain organisations hike the All Arunachal
Pradesh Students Union {AAPSU) in Arunachal Pradesh
and the Mizo Zirlai Paw! (MZP) in Mizoram have been
demanding the expulsion of 'foreigners’ including
Chakmas. The Chakmas in Arunachal Pradesh, on the
other hand. have alleged violation of thetr human nghts
through intimidation and denial of basic amenities The
State Government of Arunachal Pradesh was advised
to protect the Iite and property of all residents ncluding
the Chakmas in the State. A High Level Group was
constituted under the Chairmanship of the Home Minister
on December 26, 1995 to look into the background of
1ssues of Chakmas and Hajongs in Arunachal Pradesh
and to 1dentity the course of action to be adopted. The
Group. in its first meeting on January 5, 1986 constituted
an Official Level Sub-Committee. On January 9. 1996
the Hon'ble Supreme Court of India directed. Inter alia,
that the life and personal liberty of each and every
Chakma residing within the State would be protected
and that except in accordance with law the Chakmas
would not be evicted from their homes. On a reterence
from the Government of Arunachal Pradesh, the State
Government: has been informed that the High Level
Group and the Sub-Committee can gontinue 10 carry on
their work, but such work will have to be in aid of the
directions given by the Supreme Court, and not in
derogation thereol. The State Government has been
requested lo indicate its convenience for the visit of the
Sub-Commitiee to Arunachal Pradesh.

As regards the agitation relating to the expulsion of
the Chakmas alieged to have come to Mizoram from
oulside, the State Governmaent is handung the situation.
The Central Government has advised the State
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Government that any work of identification, etc. of
foreigners should be carned out in accordance with the
provisions of law and as per relevant instructions It has
also been suggested that any work in this connection
needs to be carned out through governmental agencies
only.

Crisis Alert System

654. SHRI SURESH KALMADI : Will the Minister
of ENVIRONMENT AND FORESTS be pleased to
state -

{a) whether the Government propose 1o set up a
Cnsis Aler System to manage chemical accidents in
the country: and

(b) 1if so, the salient features of the system?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN
PRASAD NISHAD) : (a) and (b). According to the
provisions of the proposed rules called the Chemical
Accidents (Emergency Planning. Preparedness and
Response) Rules, 1996, the Central Government will
set up a
Cnisis Alert System within a stipulated time period.
The salient features of the proposed system are as
tollows.

(1) A functional Controi Room alongwith an
information networking system with tte State
and distnict control rooms wiil be set up at
the Central Level.

(ii) The Control Room will be furnished with the
information namely major accident hazard
installations in the country. major chemicai
accidents in chronological order. list of
members of the Central, State and Distnct
Cnsis Groups and databases on hazardous
chemicais.

(ni) Adequate statl and experts will be appointed
to man the tunctional Comrol Room.

{iv) It will also take measure 1o create awareness
among the public with a view 0 preventing
chemical accidents

Cement Ptant at Siju

655. SHRI G.G. SWELL : Will the Minister
of ENVIRONMENT AND FORESTS be pleased to
state .

(a) whether the Government o! Meghalaya in
collaboration with the Associated Cement Company 1
setting up a giant cement plant at Syu, Garo Hills which
is & very beautiful network of natural caves of great
importance from the tounsm point ot view;



